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CENTRAL ADMINISTRATIVE TRIBUNAL PRINCIPAL BENCH

0,A.No,1835/92 4

New Delhis Dated: this the 5  Sept.,1997.

HON 'BLE MR, S.R.ADIGE VICE CHATIRMAN (a)
HON 'BLE MRS, LAKSHMI SWaMINATHAN, MEMBER(J)

1., shri Pumendu Kumar Moulik,
yﬂ Shri A.K.Houlik

R/0 F=29 Nauroji Wagar,
New Delhi= 21

2. Shri anil Kmar Jain,
§/o shri Saral Kumar Jain,
R/fo 1311, Najafgarh,
New Delhi- 43,

30 Shri Hari Ra,
s/o ¢ohri piary Lal,
R/0 220/6C Sagampur,
New Delhi - 46

4, Ms. Machu ,
/o shri K,C,Rajpal,
R/lo Ba /11a,danakpuri,

New Delhi =58

Se Shl'l Kd\’."* Kum ar 51ﬂh"
8/o shri Gorakh Nath,

Rfo 62/34, Gole Market,
Secto r~I11,

New Delhi = 1,

6o Shri Ram Dhan,
s/o Shri Rameshuar Dutt,
R/0 vill, & Post Atmechur Majjia,
pDistts Sonepat ( Hary ana)
All are Microphotogresphist Gr.II

in National Archives of India ¢
....Dpplicaﬂtl.
(By adweate: Shri E,X.3oseph)

Ve rsus

1¢ Union of India thmugh
the Secretary to the Go vte
Ministryy of Human Resource Developmenmt,
Dep artment of Cul ture,
Shastri Bhavan,
New Delhi = 1
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2, The pirector General,
National Archives of India,
Govte of Indiay
3:.” 3:;'31 -1 e« Respondents,

(By adwecates Shri S.M,Arif)

~UGHENT
BY HON'BLE MR, S, R, ADIGE VICE CHAIRM

Applicants who are Asst. Microphotographists
GreII in National Archives of India , Department
of Culture seek merger with aAsst. Miscrophoto~
graphists Gr.l and the unifom scale of R, 1640=-
2900 yeeef, 1.1.86.

243 They contend that the 4th Pay Oommission
recommended that Assistants working against
technical jobs and having the pay scales of

Rse 425=700 and R5+550-900 be merged into the

pay scale of &, 1640~2900 but the department
fixed the pay scale of Rs,1400-2300 from psstt,
Microphotographists Gr.II in the scale of R, 425~
700 and the pay scale of R, 1640-2900 fyo Asst.
Microphotographists Grs’ I in scale of Rs,'550-
900, It is contended that the Dept. of Cul ture
has 2 attached offices viz, National Archives
and Archaelogical Survey of Indiae It is stated
that in Archaslogical Survey of India alse

there were 2 sep arate pay scales, but con sequen t
to the judgment dated 6,1,89 in 0j No.80/87

Or. SW Hal gkatti Vs. UoI & Orse filed in CcaT

Hy drabad Bench g5 merged pay scale of Rs, 1640-2900
was ordereds' Similarly in gj No.490/90 m, , phusis
& Orse. Vs. UOI & Ors the CAT PB by judgment
dated 133,92 directed that 19 Asst. Archivitse
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Gre I1 of National Archives who were in the
pay scale of R,425-700 and who were grented
post 4th Py (ommission scale of Rs,1400-2300

be given the scale of M1640-2900, It is also
con tended that in the Central Sectt, Library
the old pay scale of R, /425«700 of Technical
Assts. in Repogrephy Unit uhose essential
qualifications are lower than those for asst,
Microphotographists Gr.Il and whose duties,
responsibilities and nature of wrk are similar
have been placed in the scale of R, 1640-2900,
It is also contended that the nature of work
of Asst. Microphotogrephists Gr.I and Gre.ll

is similar and therefore they are entitled to
the same pay scale on the principle of equal pay
for equal work,

3. We have heard spplicants' counsel Shri
Joseph and Respondents' counsel Shri Arifs We
have also perused the materials on record, In
this connection, specific attention has been
invited by Shri Joseph to letter dated 21,11.65
from Oy.Director , Archives to the Dep artment
of Cul ture recommending merger of the 2 grades
as well as the letter dated 8,6,95 from the
Under Secretary to G0I Sth Pay Oommission
addressed to Dept, of Culture calling for that

dep artment®s comments on merger of A.M.Gr.II with
Gre'le

4. We note that as per the existing Recruitment
Rules , the post of asst, Microphotographists Gr.II
which is a Growp 'C* post , foms the feeder grade

for promotion to Asst, Microphotographists Gr, I
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which is a Group B post., as per Respondents?
reply which contains the duties asnd responsibili tigs
of the tw sets of posts, the asst, Microphotographist
GreII wrks under the contrml and guidance of the
Asst, Microphotographist Gr.I and he assists

the A«MeCr.I in certain mobile micrefilming

wrke. Applicants in rejoinder no doubt contend
that both grades perfom identicsl functions and
both wrk under the technical control and

guidance of the Microphotographist scale of

R8¢ 2000-3500, but this fact has not been denied
that the Gr.I posts fom the promo tional posts
for those in Gr.II and while one is a Group ¢!
post , the other is in Grouwp B.

5 Thus, as per existing Recruitment Rul es
allowing the 0A wuld result in treating unequals
equally which wuld viol ate Articles 14 and 16

of the Constitutioa,bosidoa impinging on the

relativities of other Pay scales and having »
caScading effect,

6. The 5th Pay Commission yhich was set up in

1993 has since submi tted its report which is

presently befors Govt, Under the circumstances

while we find oursel ves unable to grant the relief
Prayed for in viey of Paragraph 5 above, e hold

that the contents of that paragreph shall not stangd

in the way of ahy decision that responden ts may

take on the S5th Pay (ommissionts recommen dations

in regard o the P& Scale of psst, Hicmphatogrq:ﬁiats
GroIl.

7. The 0A is disposed of in tems of paragrsph 6
above. No costs,

Zp ngW %7[(/&70
( MRS.LAKSHMI SWAMINATHAN ) (S.R.ADIGE;“)
MEMBER(D) VICE CHATRYAN(a)
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